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sufferers have been selected from Amam  for
the said Copper Plate awards  although there
are large number of eligible political sufferers
in the State ; and

(d) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS [SHRI
K. G, PANT) : {a} to (d). Tamrapairas are to
be presented at ceremonies  held from month
to manth throughout the 25th Jayanti Year to
all those who had undergone imprisonment for
six months 12 the cause of freedom. The total
list for Assam is therefore still being prepared
by the Assam Government.

The first of these ceremonies held on
158.1972 was limited to only 1,000 freedom
fighters from all over the country. The Ha
of those from Amam who were invited to the
first ceremony 15 lad on  the Table of the
House, [Pisced m Librery. Ses No. LT.
3393/72]. It is based upon sclections made by
the Asam Government, in the light of the
criteria lzid down by the Government of
India,

Ordinance for take over of Edwcations!
Ingtitwtions run by Certain Commmumities
in Kernla

2202, SHR1 N. K. SANGHI :
SHRI 8. M BANER]JEE:

Will the Minister of HOME AFFPAIRS
be pleased to state :

(s) whether the Kerala Government have
approached the Centre on promulgation of an
Ordiance by State Government Lo enable it
to take over the educational jinstitutions rum
by certain communities in Kerala, as manage-
ments of these institutions refuse 1o re open
them, resulting in a large number of studenty
being denied the educational facilities ; and

{b) if 30, the reaction of Central Govern.
ment and the circurnstances that led to the
managements to close down the imstitutions ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHR]
F. H. MOHSIN) : (w) and (b). The Govern-
saent of Kevala have forwarded for instructions
of the President, the Kerala Private Colleges
(Regulation of Mansgement) Ordinance, 1972
which secks t0 empower the State Governe
toent to take ovik the mansgement of the
private Colleges in  Kerala temporarily, The
deaft Ordinance is under comideration,
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Sesting up of Bpecisl Qell for Atemic
Minerale

2203. SHRI RAJDEO SINGH : Will the
Minister of ATOMIC ENERGY be plemsod
to state :

{a) whether Goverameat propose to set
up & special cell for cvordinating and  investi-
gating atomic minerals in the country ; and

(b) whether the results of primary inves-
tigations are promising ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGCY, MINISTER OF
ELECTRONICS, MIMNSTER OF HOME
AFFAIRS, MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER
OF SPACE (SHRIMATT INDIRA GANDIL:
{s} No, Sir. The Atoasic Minerals Divisons
of the Department of Atomic Energy w res-
ponsible for survey, prospecting and exploras
tory development of atomu maucraly winch
are required for the atomue  energy  pro-
gramme.

{t} ¥es, Sie. The detaals are given 1 the
Annual Reports of the Department of Atame
Bucrgy which are circulated to the Honourable
Members and cupics of which are avasiabi
in the Parhament Library,

Programme for providing Self-employ-
ment to Educated Pervons in Rural Sector

2204. SHRI NIHAR LASKAR - Will the
Mimster of PLANNING br pleased (o state
whether 2 new programme  u propused (o be
launched for poviding self-crploymens to
educated persons in the rural sector ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING  (8HRI
MOHAN DHARIA) : There 15 no specific
programme under consideration of Government
for providing self-employmrnt to educatod
persons in  the rural  sector, However, the
following schewmes initiated by Government
of India in 197172 are hikely to ptovide op-
portunitics for sclfecraployment to  educated
persons {n the rurad sector ¢

(i) Setting up of agro scrvice centyes,
(i) Finencial amistance to entreproncurs
for setting up of {ndustrie,
Zoolegical Survey of Ladin

2205. S8HRT SARO] MUKHERJEE :
Will the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state :
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